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New Companies Registered in Gujarat 
State

8113. SH RI A M A R SIN H  V . 
R A T H A W A ; W ill the M inister of 
LA W , JU S T IC E  A N D  C O M P A N Y  
A F F A IR S  be pleased to state:

(a) the number of new companies 
registered in Gujarat during 1977 and

1978, the details thereof and the  
policy in regard to their development; 

and
(b) whether some of the old com­

panies have been wound up and the  
number of companies w orking at  
present and steps being taken to en­
sure production by old companies and 
also to revive the closed companies 
and lull details in this regard?

TH E M IN ISTER  O F  LA W , JU S ­
T IC E  A N D  C O M P A N Y  A F F A IR S  
(SHRI SH A N T I B H U S H A N ):,
(a) and (b). One hundred and eight 

new companies were registered in the  
Siate of G ujarat during 1976-77 and
117 new  companies in 1977-78. The  
break-up of these companies, b y  
Government, and public limited and  
Governm ent and non-Government, 
and public limited and private limited, 
is given as under:—

T O T A L

Year No. of Govt. Co». No. of non-Govt. Cos Govt . &  Non-Govt, together

Public Private Public Private Public Private Total

1976.77

1977-78
l  6 101 7 101 108

1 a 7 107 8 109 117
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T h irty  cwwpwiiaB during 1976-77 
and twelve companies during 1977-78 
were wotmd up by liquidation pro­
ceedings or struck off under Section 
560 of the Companies Act The possi­
bility of revival of these Companies 
appears remote The number of 
companies ot work in the State of 
Gujarat as on 31st March, 1978 was 
2410

There ar* provisions in the Com ­
panies A^t whi'-h enable the G o v­
ernment to keep a watch on the 
w orking of ihe companies including 
their development along right lines 
The Central G ove nment inspect the  
books of account of the companies 
under Section 209A directors 
where necessary sp u a l audit 
urdoi Sec ion 213A  and o id irs in- 
ve tigati m mt j 11 affairs of the 
compamc me* Section 237 as re- 
qui fd  Thr Cent al Government has 
al o powers undei Section 408 of the  
Comp ie<s A  t to appoint Govern- 
men director in companies in Older 
to prevent oppr ssion or m ismanage­
ment

The C ential Government has al33 
powers under the Industries (D eve­
lopment and Regulation) Act, 1961 
to takc over the managemen of in-  
dustnal undertakings if it is satisfied 
that the undert iking is being m anag­
ed m a manner highly detnm enti] o 
the interpsts of the industry or to the  
public inteiest During the yeaj 1877 
the m anagtm cn of two industrial 
undertaking, were lik e n  ovei by  the 
Central G o ven m en t in G ujaiat voider 
this Act
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